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Hon'ble Mr. Justice R ti.K.Trivddi, V.C.
Hon! ble M@ « Gen. K.K. Srivastava_, Feill e

18, 12, 2002

List hes been revised none is present for the
applicant. &S 3Shri N.N.Lahiri, counsel for the applicant
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l'ua.;l EXPJ.I‘E‘ A& notice wes issued ba; under order dated |
dﬂ'\r LN e Ovie hee- Coipt ol oA l
2.3 8, 2302'( AS Pper “ssVoffice report dated 24.10,2002, |
Q‘:notlce was issued to the gpplicant through DEM Northern
Eastern Railway Varsenasi. The notice wdi\iswed on
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1411.,2002 fixing 9.12.2002. Howewer, none  the

_—
appliccntd hol "".appe‘.,red,no.r eng eged any counsel,

In the circumsStances, The Usqe 1is dismissed
for want of non—-prosecution. No order as to costsS.
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Member (&) Vice Chaiman




